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To

1. The téfnptrc;iler & Auditor General of lnd-ia_ 2. Thepr. Accountant éér_teréli(iAadit)—Dél-hii !
Pocket-9, Deen Dayal Upadhyaya Marg, AGCR Building, IP Estate,
New Delhi-110002. ' i New Delhi - 110002

3. Principal Secretary (Finance), i 4. The Registrar General

Govt. ol Delhi,
Delhi Secretar__iaj;,rNew Delhi

The P'rincipal Secretary_
Law, Justice & Legislative Affairs
Govt. of NCT of Delhi ’

u

{South- District),

7. Ld. Principal District & Sessions Ju?d—ge 8. Ld. Principal District & Sessions Judge B
{South —West District) ; i {West District)
Dwarka Courts, Lelhi ) Tis Hazari Courts, Delhi

S. Ld. Principal District & Sessions Ju_dg_e ) 10. Ld. i’rincipal Iiigti'ict_Sl_gessibﬁ.siuﬂ_g;'
{East District), {North - East District)
KKD Courts, Delhi . | . KKD Courts, Delhi

11. Ld. Principal District & Sessions Judge 12. Ld. Principal District & Sessions Judge
{Shahdara District), ‘Neow Delli Distiici
KKD Courts, Dethi . ___ Patiala House Courts, Delhi o

13. Ld. Principal District & Sessions Judge i4. bd. Prfﬁcipal District & Sessions Judge
{North-West District), (North District]),

_ Rohini Courts, Delhi - ‘_ | Rohini Courts, Bethi _
15. Ld. Principal District & Sessions Judge | 16. Ld. Principal District & Sessions judge

_Tis Hazari Courts, Delbi

High Court of Delhi,
New Delhi

Ld. Principal-bgﬁict & Sessiongjudge
(HQ),

(South-East District},

Saket Courts, Delhi

Saket Courts, Delhi
Sub.: Vacancy circular for inviting applications for the post of Accounts Officer(s) (post-
retirement) on contractual basisifor Central Office as well as District Legal Services
Authorities, Delhi /New Delhi.

Respected Sir/Madam,

May | bring it to your kind consideration that there is a requirement of Accounts
Officer(s) (Post-retirement) on contractuzli basis in this Authority. Your good self is, therefore,
requested to kindly furnish/ propose l:!he names of eligible Accounts Officer(s) having
qualification as per the circular allached, latest by 107" September, 2025 for considering them

for the post of Accounts Qfficer(s) (Post-rcgircmenl) on contractual basis at Central Office of this

Authority and / or at Districl Legal Services Authorities, Dethi/New Delhi.
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May | further request your ;{-:vndlself that dirertiis may kindly be issued to the
quarter concerned for uploading the ad\‘;rertisement on the official website as well as to
j
display the same on the Notice Board / aﬁy other conspicuous place of your good office for

wide publicity.

With regards,

! Yours faithfully,
Encl: As abov ‘ - .
ncl: As above | \p“, ){

(Rajeev Bansal)
| Mem'ber Secretary, DSLSA
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AUTHORITY gy
{ conshituted under the ‘ingal Servicos gu(honr!es Act 14377 on Act of Porlament ) ,_‘f = F' 2
Under the Admlmslralwc Lontrol of High Court of Delhi e i
Central Clhice, 37 Floar, % onge Avenue District Court Complex, B ‘?r-
PL Deenbayallpatihyaya Marg, New Delhi- 1 10002 , ?‘_"%T
g f-".l.1bw|ng-dslr,.'a(LDr?ncJ-\ Website  wwiw dalo, org YA SAMAUHAN SAMARPAR

Last date for submission of applications: | 10" September, 2025 by 5:00 P\

CIRCULAR

Delhi State Legal Services Authority intends to appoint Accounts Officers (post—retirement)
on contractual basis for its Central Office as well as at District Legal Services Authorities, Delhi / New
Delhi as per requirement on the following terrbs and conditions:-

Terms & Conditions:

1. The retired officers/officials of Comptroller & Auditor General of India, The Pr. Accountant
General {Audit) Delhi, Principal Socrétary (Finance), Govt of Delhi, High Court of Delhi,
District Courts and Delhi Government may apply;

2. Upper age limit for remaining on the sa}id post is 65 years;

3. The retired officers/officials should have good experience in Accounts;

4. The candidate must have passed SAS/JAO (Civil) Examination conducted by Central
Govl./Stale Govt. / CAG ctc.

5. The selected candidate shalil be paid a fixed remuneration of Rs. 50,000/- per maonth;

6. Selected candidate shall give at least three months prior notice before leaving the job failing
which salary of one month shall be deducted / recovered, as the case may be.

7. Accounts Officer(s} (post - retirement) shall be entitled to avail a total number of 12 days
leave in a year, subject to maximum of three days leave in a month. In the event of the
number of leave exceeding per year or per month, permissible limit, the pro-rata deduction
will be made from their monthly remuneration. Un-availed leave(s) shall neither be carried
forward to the next extended period nor be enchased.

8. CEligible candidate may submit the dpplication in the prescribed format complete in all
respect to this Authority either by post or viz e-mail at our e-mail address:-
estabwing-dslsa@nic.in on or before FD'“ September,2025 by S5 PM.

9. All the documents of eligible candjdates related to the information furnished in the
prescribed form shall be verified with priginals at the time of Interview.

10. This Authority reserves the right to \{vi'thdraw the aforesaid proposal at any point of time
without any prior notice.

11. The applications received after the due date & time shall not be entertained.
1 /t,,} W
{Rajeev Bansal}
Member Secretary, DSLSA
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Proforma for the post of Accounts Officer (post ~ retirement) on Contractual basis
{to be filied in by the applicant or'y)

L. NamE s st manssansamss s B S s s / \
(In Capital Letters) Affix self atteste
2. Father's / Husband’s Name: ... e passpotlstze
photograph
3. Present Address: ...
Contactno: ..o T
L W ————— e
4. Permanent Address: .........ooiieeiiiiii, .

3. Date of Birth {DD/MM/YYYY]: ..........ooicrreemmonnins oo

6. Date of retirement from the Govt. Services:
(Attached documents)

7. Post held at the time of retirement & Department:

8. Disciplinary action / criminal case, if any during service, provide details:

9. Nature of work dealt with:
10. Educational Qualification:
(Attached documents)
11. Whether SAS/ JAO ( Civil) Examination passed: Yes/No

{Attached documents)
12, Any other Special qualification /achieviement:

............................................................. et Y

13. Present employment, if any:

.............................................................. L

Date: (Signature of the applicant)

Place:




